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bave beea received aloce 1.1.1987 to date 
"or clearlnce under tbe Foreat (CoUll"" 
tion) Act, 1980. 

(b) The break up or tbe c~1OI in liven 
bolow:-

(I) No. of case. approved. 

(if) No. of case. r.ctrived dur. 
ina March. 1988 and he-
in, ptO<*led. 

(iii) No. of cases, ID which the 
easential. detalts soulbt 
from tbe State Goyer .. 
moot are .tm awaited, 

(Enllish) 

3 

13 

RepJaee.eat of old cQad,es .f Eaat eo •• t 
Esprell 

4659. SHRI V. SOBBANADllEES-
WAllA RAO. Will tbe Minuter of 
RAILWA YS be plea.ed to state: 

<a) whether tbe East Coast Exprcal 
bo,woen Hyderabad and Howrab i. bema 
operated With very old coaches causiQl 
inconvenience to passengers; and 

(b) if so, tbe )lkcly date by whlch 
these old coacbos arc proposed to be 
replaced by new coaches 7 

THe DEPUTY MINISTER IN THE 
MINlSTRY OF RAILWAYS (SHRI 
MAHAB1R PRASAD) • (8) aDd (b) Only 
tbose coacbes wbich are tit in tCSpeCI of 
aaf¢ty and amenity standards arc retained 
in servict:. With the a.aalDeata'lon of 
manufacturiol capacity of ICF by tbe ond 
of VII Plan (1 989-90} and the 1uU com .. 
minionlol of new coach factory at Itapur. 
tbala, tbo availablJlt)' of new coaches sbaU 
Increase. and it will be POlflble to replace 
older coacho •. 

[Translation] 

Railway pule. 10 FreNO. 8pten 

4660. Win tbe ... lrilter of aA lL WAYS 
be pJOIsed to state : 

(a) wbotber GoverDment propose to 

juue rail passes to some more freedom 
filbters; 

(b) I( so, the Dumber of freedom fiaht-
ef, to wbom rail passes have been iss'*' 
c!arin. the last one yeari 

(c) whether some freedom fiabton 
bave not yet been issaed Jail passes; aDd 

(d) if 10, tbe namber tbereof and the 
reason. tberefor and tbr time by which 
rail passes are likely to be issued to them ? 

THE DEPUTY MINISTER IN THB 
MINISTRY OF RAILWAYS (SHR.I 
MAHABIR.. PRASAD): (I) Yea, Sir, to 
tbose freedom figbters who are receiviDi 
pension from the Central R:venues bot 
could not avaiJ of tbe faCility on lbe lut 
occasion when the scheme was in opera .. 
tion. 

(b) DurioS tbe currency of tbe scheme 
last Yeaf 39,5S6 card pa.es were i.ued. 

(C) and (d) Yes, Sir. However, lb, 
precise number of lucb freedom figbten 
who could bot avan of the pasaes J. not 
known, but they may avail of rail fran) 
facility under tbe scbeme curreotly vaho 
UI'to 18.11.1988. 

PrI.a..,. _cat .... to cbUdre. 

4661. OR. CHANDRA SHEKHAIt 
TRIPA1'HI: Will tbo Minister of HUMAN 
RBSOURCE DEVELOPMENT be pleated 
to state = 

(8) wbetber all tbe c:b IdreD of School 
gOlog qe bave no( been covered onder 
prImary edo;ation; 

\b) if so, tbe ,number of Children who 
are yet to be covered; 

(c) tbe measures adopted by Gover .... 
ment to cover an tho school ,oIng children 
UDder primary educatioo; lad 

(d) tbe Dumber or primary schools 
proposed to be opeocd for the pur"" 
and &he tilDe by which these are Utel, to 
b.opcntd ? 




